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ShrJ Bade: I want to know whe-
ther the Government is going to re-
vile the price in order to have more 
procurement from Madhya Pradesh. 

Shri C. Subram •• lam: We do not 
inlend revising the priCe now. With 
regard to the next season we shall 
follow the recommendation of the 
Agricultural Commission. 

ShrJ Daji: Now the basis is the 
distance from the place of !procure-
ment to the neighbouring State. Does 
not the Government consider the 
basis to be one which affects the far-
mers because the farmers have nothing 
to do with where you sell it once you 
have ,purchased the goods? If so, does 
the Government consider it desirable 
to change the whole basis and put 1t 
on the basis of farm economics? 

Shri C. Subramaniam: That will be 
the basis on which perhaps the Agri-
cultural Commission would look at 
thi •. 

Dr. P. 8. Dellbmu'kh: May I know 
if any quantity out of the procured 
rice has been sold or is likely to be 
BOld; if so, what is the maximum price 
at which it will be sold? 

Shri C. SubramaJlia.m: The procur-
ed rice is already being transported too 
the various consuming areas; for 
example, the rice procured in Andhra 
is being sent to Kerala. We have 
fixed the prices in Kerala taking :nto 
account the transport charges and 
other incidental charges. It is on that 
besis that the prices have lbeen ftxed 
at the various consuming areas and 
purchasing points. 

Mr. Speaker: Next Question-Shri-
mati Savitri Nigam. 

Dr. M. S. hey: What is the price 
at which it is sold at Kerala and other 
places? 

Dr. P. S. DfJlluDukh: What is the 
dift'erence between the procurement 
price and the selling prioe? 

Sbrl BaDp: Is there an element 
of profit? 

Shri C. Sa ..... mapl •• : There is no 
element of profit in it; as a matter of 
fact, we have to ~ur a loIS. 

Hr. Speaker: I have called the 
next question and the Minister is an8-
werin&' the old one. 

Advance Bo.dlq of SIIPI'C&IIe 

+. 
r Shrlmatl SavUrt NIpm: 

• 515 •. , Shrl Bimatsingka: 
L Shri Rameshwar Tantia: 

Will the Minister of Food aDd Acrl-
calture be pleased to state: 

(a) whether Government have de-
cided to adopt a procedure of advance 
bonding of sugarcane in order to en-
sure the cane supplies; and 

(b) if so, the further action taken 
or proposed to be taken in the matter? 

The Deputy Minister in the Minis-
try of Food &ad Agriculture (Shrl 
D. R. Chavan): (a) and (b). Supply 
of sugaroane to sugar factories is look-
ed after by the State Governments. 
According to information received 
trom them, only Andhra Pradesh have 
adopted a procedure of advance bond-
ing at the time of sowing under the 
Andhra Pradesh Sugarcane (Regula-
tion of Supply and Purchase), Act. 
1961. Other State Governments have 
either not considered it necessary or 
have found it difficult to introduce this 
procedure. 

Shrlmati Savltrl Nlpm: What 
would be the benefits that would be 
given to the farmers by this new 
Icheme? May I know whether U.P. 
and Bihar, where many mills had 
to close down because of irregular 
supplies, have been asked to start 
this scJheme? 

'l'be MiDister 01 FOOd aad AIl'I-
calture (Shrl C. SabraJllUllllm): No, 
Sir. The U.P. Government have no 
scheme for this purpose. But they 
have controlled the utilisation of 
lugarcane in the factory areal by 
regulating the production of fltJr ilnd 
khandsari in that area. 
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S.brImatl Savitrl Nlpm: What are 
the details of .this scheme which haa 
been introduced in Anjdhra? Are 
the farmers going to be benefited by 
this scheme or will it benefit only 
the mill-owners? 

Shri C, Subram •• Ja.m: It is for 
their mutual benefit. In fact, they 
had entered into an agreement even 
,before, saying that they would be 
IUpplying certain quantities of cane 
which they would be producing to 
the factories, Thereby they are 
assured of a nummum price. In 
many cases, they also get advances 
from the factories for the purpose of 
getting seeds and fertilizers. SQ, 
generally it has been found to be 
oeneficial to both in Andhra. 

Shrimati Ramdularl S~: May 
I know whether there is any idea to 
demarcate the sugarcane areas into 
reserved, assigned and free areas 011 
the lines of U.P. and Bihar? 

Shrl C. Subramanlam: Yes, there 
is a scheme for assigning various 
areas to the various sugar factories. 
It is on that basis that sugarcane sup-
ply is made. 
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Shri D. R. Chavan: It is a di1rerent 
question which does not arise out of 
tlbis. As a matter of fact, the khan-
claari prices are declining. 
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Shri C. SUbramanlam: In some 

eases advance payments are also 

made for the purpose ot ensur~ 
that they make prompt supplies. 

Shri Shiva.u.uJappa: May I know 
whether Government propose to 
evolve a model proforma agreement 
so that the contractual obligation 
between the management and the 
cane-growers will be bilateral? 

Shri C. Subramuiam: Yes, such. 
an agreement has been evolved in 
Andhra. It is on the basis of that 

armngement that this agreement hal 
been entered into. 
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Shri C. Subramaniam: I am not 
aware of any default in the payment 
by any sugar factory. If there ia 
any default, it can be taken up with 
the State Government . 

Shri BedcHar: May I know whe-
ther it is a fact that in Madras they 
have been following this system? 

Sbri C. SUbnmaDlam: In certain 
areas of Madras they have been fol-
lOWing it but not in the State as a 
whole. 

Dr. M. S. Aney: How much rice 
has been procured from the Chhattis-
garh area and how much of it was 
sent for consumption to the neigh-
bouring State of Vidharba? 

Shrl C. Subramaniam: Now we are 
dealing with sugarcane: This relates 
to the previous question. 

Shri RaIlP: May I know whether 
Government propose to persuade the 
State Governments of Bihar 'me! 
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u.~. to. adopt the Andhra system 
whIch IS mutually beneficial? The 
peasants are getting credit in advance 
()f production and the mills are also 
ensured of a minimum suPply of 
sugarcane. 

Shri C. Subramaaiam: This scheme 
has been brought to the notice of all 
State Governments. It it is proved 
beneficial to both, we shall try to per-
suade the other State Governments 
also t() adopt it. 

Import of Foodrra1u 

+ 
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Will the Minister of FOOd an4 Api-
-culture be pleased to state: 

(a) the basis on which the estimated 
requirement of impdrts of various 
types of foodgrains during the next 
financial year 1965-66 was framed; 

(b) the estimated figures of pro-
duction of foodgrains during the above 
year and the estimat~ shortfall in 
production in comparison to the re-
quirement of the country; 

(~) the names of the countries from 
whIch foodgrains will be imported to-
gether with the quantities thereof' 
and ' 

(d) whether a fool-proof method of 
distribution of foodgrains at cheap 
rates has been devised by Govern-
ment? 

The Deputy MiuJster in the Miais-
try 01 Food and Agriculture (8hrl 
D. R. Chavan): (a) The import pro-
gramme of foodgrains for 1965-66 is 
being framed in the light of (1) the 
estimated distribution requirement. 
from Government stocks, (2) the re-
quirements for building the butler 
stock, and (3) the limitations of foreign 
e:Ja:hange and availabilities in the 
foreign markets. 

(b) It is too early as yet to give 
any estimate of the figures of produc-
tion of food grains during 1965-66 all 
the Kharif crops have not even been 
sown at present. It is also difficult to 
make a precise estimate of the food-
grain requirements of the country, as 
the demand depends on a number of 
factors, many of which are not cap-
able of being accurately assessed. 

(c) Wheat will .be imported largely 
from U.S.A., Australia and Canada 
and ric'e from U.S.A., South-East 
Asian countries and U.A.R. It is diftl-
cult at this st-age to give precise esti-
mate of the quantities of foodgrainll 
that may be imported from each 
country. 

(d) No system ()f distribution can 
be fool-proof. The present system 
aims at arranging distribution of food-
grains at reasonable prices in al equi-
table a manner as possible. 

Shrl S. C. Samania: May I know 
how much amount of foodgrains we 
have been able as yet to have for the 
buffer stock? 

Shri D. B. ChanD: It is aimed to 
build up a buffer stock of 4 mUllan 
tons of wheat and 2 million tons of 
rice over a number of yean. 




